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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH ; ALLAHABAR

MA-703125/16
B Ex. A .2399/32

Arising out of O/A Ne,172-CEFAPPL/KNE/2012 dated  16.05.2012
passed by Commr, (Appeals} of Central Excise, Custorns B 5.Tax,
Kanpur.

For approval and signature;

HON'BLE MR, ANIL CHOUDHARY, MEMBER (JUDICIAL}
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

1. Whether Press Reporters may he gllowed to See
the Crder for publication as per Rule 27 of the
CESTAT (Frocedure) Rules, 19527 H [+

whether it shoutd be released under fube 27 of the
CESTAT (Procedure) Rules, 1582 for pubiication
in any authoritative seport or net? DY

hou)

3. Whethar His Lordshlp wishes to see the falr copy

af the Order? P Seen
4, Wheticr Order is to be cireulated to the Dapartmental ot
Autliunities?  Yes ,If\{k
\
Commissioner of Central Excise & S, Tax, Kangur
LAPPELLANT(S)

VERSUS

Mfs P & J Aromatics

RESPONDENT (S)
APPEARANCE

Shri Rajeev Ranjan, Joint Commr. {0LR.) for the Department
Mone for the Respoendent (s)

CORAM:

HON'BLE 8. ANIL CHOUDHARY, MEMBER {JUDICIAL}
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER {TECHNICAL})

DATE GF HEARING & PRONGUNCEMENT .

Cinad orpER no. {074 /2[}!6
Mige ORDER o, “FO 1% 2006

10. 05, 2016




b2

Ex. Appeal No.239%12

Per Mr, Ani hary !

Heard the id. AR, for Revenuve.  Appeal 5 disposed of as
withdrawn, as praved in E/M.ANo.7(125/16, without entering into
merits. M.A. also stands disposed off.

(Pronounced in the opan Court)

4—~'_.-.'-:" L
{Anil G, Shaklarwar) (Anii Choudhkary)
- Member (Technical) Member (Judicial}







